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IN D·lE CENTrlAL AHMINlSTHATIVE IklBUNAL, ALLAHABAD 

ADDl TIGNAL BENG11 AT ALLAHABALJ 

Allahabad: Dated this 8th day of January, 1997 

Original Application No. 736 of 1995 

Qistrict ; Varanasi 

CORM ;-

Hon• b le Mr. s. Das G.lp ta, A. f..1. 

Hon•ble t~tr. f.L. yerma. J.M. 

union of lndia through :-

(a) General Manager N.E. rlailway, 

Gorakhpur. 

lb) Chairman Rai lVtay Board , NevJ .uelhi. 

(c) ORM NER Varanasi. 

(d) DPU NEk Varanasi. 

(By Sru G. J.i. Agarwal, Advocate) 

versus 

1. Vindhy achal Singh, 

Ex-Head I. X. n. 

• • •• •• , App licants 

R/o Maunath Bhanjan Bhiti Distt-

1'1au June tion • 

2. prescribed Authority under 

The ~ayment of \~ages Act , 1936 

at (DLC) ~\au. 

(By Sri H.P Singh, Advocate) 

• • • • H.esponden ts 
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By Hon 1 bl e 1.,lr . S . Oas r.u2 ta , I\ . 11 . 

Th i s a,J,; lic ation was fi ll ed unde r Section 19 

of the Admi,istrati ve Tri b una l s JI.ct , 1985 , challe,,q i ng 

the or d er d a ted 17- 5-1995 pass ed by t he Prescr i bed 

Aut hori ty unde r the payment of 1Jages Ac t awardi ,g a 

s un of Fs . 8445/- to the aµ.., t ic ant as dad~ ted wages 

together with an enual amount as com.:>ensa tic n r>l~ 

Rs . 200 as costs . 

2 . Tne present aµ;> l ic at i on has oeen f i led witho u t 

fi r.st filing an <eppeal before the Oistri ct J udge . In 

the re:;ent case of' KP Gupta vs . Sontro ll e r of Printing 

. . 

and Stationery, the ~on ' ble S upreme : curt helG-t~.~ .......... UL......-..~' 

appellate j urisdicti 11 n of the 11 s trict Judgg under 

S ection 17 of the Payment of Jaq es Act , 1936 i s not 

ol.tited by an y prov i s ions of the Administ :- a tive Act , 

1985 . As the aµp l ic ants h ave no t fir s t exhausted trie 

statutory r emedy available to them , the t>resent 

ap~ l ic a tion i s not mai nt ai nabl e before us . 

3 . In v i ew of the foregoing , the o~ i S dismissed . 

Nothing in tni s order , however , s hall prec lude the 

ap,J l ic an ts from f il ing an appea l b e fore an appropriate 

Dube/ 
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M9r.lber (A ) 
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